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(c) whether the approval for establishing model schools in 72 blocks out of 146
blocks is still awaited?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) 74 model schools
have been approved in Chhattisgarh in as many educationally Backward Blocks
(EBB). Residential complex is not covered under the norms of model school scheme.

Ministry of Tribal Affairs provides grant to the State Governments for establishing
Eklavya Model Residential Schools (EMRSs). 16 EMRSs have been sanctioned so far
in Chhattisgarh. Guru Balakdas residential schools for boys and Safara Mata residential
schools for girls are private schools and hence cannot be run under Eklavya Model
Residential School Scheme.

(¢) Under the Model School Scheme, schools have been approved only for EBBs.
All the 74 EBBs of Chhattisgarh have been covered under the Scheme. Further, the
Model School Scheme has been delinked from the Government of India support and
stands transferred to the States/UTs from the financial year 2015-16. It is now for
the State Government to open new model schools and approval of Government of
India is not required for the same.

Residential Schools in naxal affected areas for increasing students enrolment

$2854. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(2) whether universalisation of education and setting up residential schools at primary
level has helped in increasing students enrolment in the naxal affected areas; and

(b) whether the Chief Minister has made correspondence with Government to
run residential schools upto class XII to arrest the drop-out rate after VIII class and
whether the Central Government has agreed to act on it?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) The Sarva Shiksha Abhiyan
(SSA) is implemented in partnership with State Governments for universalization of
elementary education across the country. Ministry of Home Affairs has identified
88 districts affected with Left Wing Extremism (LWE) which are also considered
as Special Focus Districts under the SSA where 2.57 crore children are enrolled in
elementary schools as per Unified District Information System for Education, 2014-
15. Under the SSA, 71 residential schools and 101 hostels with a total capacity of
38,100 children have been sanctioned in LWE affected districts.
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(b) The Chief Minister of Chhattisgarh had requested in July, 2014 for upgradation
of Upper Primary Schools to residential schools in naxal affected areas of Chhattisgarh.
In response, this Ministry has informed the State Government that norms of the
Centrally Sponsored Scheme of Rashtriya Madhyamik Shiksha Abhiyan (RMSA) do
not provide for financial assistance for setting up residential secondary schools and
therefore, the State Government should consider providing hostel facilities by way
of convergence with schemes of Tribal Welfare and Social Welfare Departments.

The Central Government has sanctioned upgradation of 25 porta cabin upper
primary schools to secondary level and 25 girl’s hostels in 8 LWE affected districts of
Bastar region in the Annual Work Plan and Budget, 2016-17 under RMSA Programme.

Building for Central University in Jharkhand

$2855. SHRI MAHESH PODDAR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the Central University in Jharkhand has not been
shifted to its own building so far and it is being run at Panchayat Training Campus;

(b) whether it is also a fact that efficiency enhancement related works of
Panchayat representatives of Jharkhand are getting affected due to running of the
Central University at the Panchayat campus for training; and

(c) if so, the steps Government would like to take, in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. MAHENDRA NATH PANDEY): (a) to (¢) Yes, Sir. The
construction work of new buildings has been stopped as CBI is conducting an enquiry
into the complaints of irregularities related to construction activities. CBI has advised
the University not to release any payments to the Contractors/suppliers/architects. As
such, the buildings are incomplete and the University has not been able to shift to
the new buildings.

Establishment of offices of Central Institutes in Amravati, Andhra Pradesh

2856, SHRI T. G. VENKATESH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Ministry has initiated setting up of the offices/department/Institutions
that come under it like Department of School and Higher Education, IIT, JNU, Kendriya
Vidalaya, National Open Schooling, NIT, Central Classical Institute, NV, etc. in the
Amravati, the new capital of Andhra Pradesh; if so, the details thereof;,
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